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Open Court

CENTRAL ADMINISTRATIVE TRIBUNAL
~ ALLAHABAD BENCH . |
| LAHAEAD

original Application No. 255 of 1993

Allahabad this the 20th: day of October, 2000

Hon'ble Mr.S.K.I., Nagvi, Member (J)

‘Prem Nath, Son of 8hri Misri Lal, resident of

By Advocate Shri G.D. Mukher jee

versus

&

TheTUnion of India through the Chaimaﬁ,
Railway Board, Railway Bhawan, New Delhi .

L]
The Senior Bivisional Accounts Officer,

Northern Railway, Allahabad.

- The Assistant Chief Cashier, Northern Rail-

way, Allahabad.

;ni Sﬁyﬁ, Singh » who was
O

' ' ﬁa_fer tbrder has
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Eﬂe Sééé. filed the dounter reply and pleaﬁed
to justify the

The respondents have contesteqd

impugned transfer order.

.

1 T S eardl wtha Agguments and peruseg

- the record,

-

It is a matter of 19933

eC. 7 years
" hack. Wh.ich mus

t have settled down by now and
I do not f:l.ndﬁa Proper mcé‘i;r to pass dny order

which has been impugned in this matter,
The 0.A. is dismisseqd accordingly. No order as

:g{‘qasts.




